
NAT]ONAL COMPANY LAW I I(ItsUNAL
MUMI]T\I BLNCH

MA 59s & 71,41201,8

in CP(IB)-1s7(MB)/2017

COlir\Nl: SIIRI B.S.V. I,I{AKASH KUMAR
MEMBER 0)

SHRI RAVIKUMAR DURAISAMY
MEMBER (T)

OItDEIi SIIEET OF l'HE HEAI{ING OF MUMBAI IJENCH OF 'l'HE NATIONAL
CO\4PANY LAW TRII]UNAL ON 14.08.2018

NAN4E OF THE ]'AR'IIES: HCL Services Ltd.
v/s'

Universal Commodity Excl-range Ltd.

INSOI-VLNCY & IJANKRUPICY CODIr 2016

ORDEI(

At request of the Petitioner's Counsel, list this matter on 05.09.2018.
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